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tioa of that Government. Tfeese pro­
posals, if and when implemented, will 
provide rall-link with the Indian Itail- 
Ways through the Pakistani Railways.

SHRI R. 8 . PANDEY: Sir, today in 
the newspapers a news item has ap­
peared that India has been awarded 
Rs. 200 crore contract from Iran. I 
would like to know whether it is true. 
If so, what are the details?

SHRI MOHD. SHAFI QURESHI: Sir, 
whatever the news, the news agency 
has indulged in wild guessing. It has 
no foundation.

SHRI M. S. SANJEEVI RAO: Sir, I 
am sure the hon. Minister is aware to­
day a lot of time is taken for travel­
ling to middle-east countries and Iran. 
With this background will the Minis­
ter think seriously of starting alterna­
tive route not only to Iran but to mid­
dle-east countries by giving priority to 
establish rail link as quickly as pos­
sible?

SHRI MOHD. SHAFI QURESHI: 
This can be done on bilateral basis 
between the two governments. As and 
when any Government desires to dis­
cuss the matter with the Indian rail­
ways, we are ready. We have already 
started discussing with Iran and Iraq 
governments and the discussions are 
going on.

SHRI BIBHUTI MISHRA: Sir, the 
Minister has used the words ‘if and 
when’. May I know the definition or 
duration of ‘if and when*?
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DR. RANEN SEN: Sir, when there 
are many parts of India without rail 
link on account of which trade and 
industry cannot develop, why is it 
found necessary by the Government of 
India to spend money for rail link 
with Iran and Iraq where we can go 
by ship?

SHRI MOHD. SHAFI QURESHI; 
Sir, it is part of our industrial and 
economic development that we have 
to establish links with other coun­
tries. Afterall we cannot trade 
within ourselves. We have to trade 
with other countries. There is also 
a proposal of the United Nations for 
an Asian Railway System.

Arrest of Cooking Gas Dealers

*292. SHRI R. K. SINHA: Will the 
Minister of PETROLEUM be pleased 
to state:

(a) whether some cooking gas 
dealers in Delhi and other Parts of 
the country have recently been ar­
rested for selling gas cylinders with 
less quantity of gas; and

(b) if so, the action proposed to 
be taken against such gas dealers?

THE MINISTER OF PETROLEUM 
(SHRI K. D. MALAVIYA): (a) and
(b). Checking of 57 Liquefied Petro­
leum Gas dealers was done by the 
Civil Supplies Department of the Delhi 
Administration on the 2nd and 3rd 
August, 1976. Irregularities such as 
discrepancies in the daily stock regis­
ter and non-display of prices and 
stocks were found in 12 cases against 
whom F.I.Rs. were lodged under the 
Defence of India Rules. In one case, 
one gas cylinder was found to be hav­
ing 7 Kgs. less. According to the in­
formation available with the oil com­
panies, no arrests of LPG dealers for 
the supply of underfilled cylinders 
have been made in other States.
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SHRI R, K. SINHA: Sir, the press 
report says that there have been ex­
tensive shortage of weight in the gas 
cylinders supplied to the people. Shri
O. P. Behl, Executive Councillor said 
in a press statement that the cylinders 
would be required to be sealed before 
being issued because in one case the 
weight was less by 6 kgs. This hap­
pened in 55 cases. What steps the 
Minister proposes to take to remove 
this mal-practice which has been 
found in a few cases7 This mal-prac- 
tjce might be prevalent on a big scale 
as well.

SHRI K. D. MALAVIYA: Our at-
tension was drawn by Mr Bahl as well 
as by reports received from some 
other parts of the country that there 
were cases here and there of under­
weight filling. These underfillings 
were brought to our notice, but they 
are not as large in numbers as has 
been made out. Government are try­
ing to find out ways and means to 
stop it. One of the methods is to 
formulate a sealing method or device 
which cannot be opened by anybody 
unless the whole gas is exhausted. 
As soon bs this system is formulated 
and finalised, I suppose this under­
filling will be stopped

SHRI R. K. SINHA One of the 
ways to s to p  th is , which the Minister 
may example, is to award exemplary 
punishment to such people who in­
dulge in this practice. This is one o f 
the ways of fiilling the gas cylinder. 
What is the Minister’s reaction to this?

SHRI K. D. MALAVIYA: We have 
been trying to repress and suppress 
such abuses. Strict action has been 
taken. We are vigilant towards the 
whole matter. I agree that whenever 
such cases are found out, very drastic 
action should be taken, and it is 
taken.
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DR. H. P. SHARMA: May I submit 
that the pilferage is on a much wider 
scale than the Minister has accepted? 
So till you evolve a seal design, will 
you make it ^mandatory that they 
should have scales to weigh the cylin­
der? That is one method by which 
you can prevent pilferage.

SHRI K. D. MALAVIYA: We have 
notified the specified weight of both 
the cylinder and gas.

DR. H. P. SHARMA: Where?

SHRI K. D. MALAVIYA: To every 
consumer. They know it. But the 
difficulty is that this evil practice has 
spread. We hope very soon we will 
be able to find out a seal and then 
this would stop.

SHRI RAJA KULKARNI; With less 
quantity in the cylinder, the question 
arises; who fills in the cylinder? Ac­
cording to my information dealers are 
not concerned with filling the cylinder 
and if there is less quantity, it shows 
lack of supervision in the refineries 
where the cylinders are filled. Will the 
hon. Minister explain whether the 
dealers are not connected with less

quantity of gas in the cylinder and 
whether it is due to lack of proper 
supervision at the refinery that this is 
happening?

SHRI K. D. MALAVIYA: I totally 
deny this charge because whenever 
cylinders are filled, they are checked. 
What happens is that the distributor 
quickly exchanges it informally; it 
is given to somebody informally and 
then some gas is consumed. This evil 
practice is known to us and a good 
part of it has been suppressed. As 
soon as a new seal is discovered, this 
evil practice would top completely.

SHRI DINESH JOARDER: Apart
from less quantity of gas being sup­
plied, in cities like Calcutta, there is 
non availability of gas and customers 
do not get, after sending in a requisi­
tion, tor ten or twelve days. Dealers 
are distributed in such a way that a 
large part of the area is to be covered 
by one single dealer and thus he is not 
able to supply gas to so many custo­
mers at a time. Apart from that, 
would the government adopt the 
policy of expanding the supply of gas 
to district headquarters and semi- 
urban and rural areas also because- 
the cost of coal is going up and peo­
ple are not able to get coal in the 
district headquarters?

SHRI K. D. MALAVIYA: First of
all I must submit to the House that 
LP gas is in shortage; there is a short­
age of production of this gas; it will 
be only proportionate to the quantity 
of crude oi] that we could get and 
refine in our refineries. In West 
Bengal there was shortage of LPG. 
Over and above that there is shortage 
of cylinders also. Recently Haldia has 
started producing some more quantity 
of LPG and we hope the situation in 
Bengal would improve as a result of 
the greater supply of LPG. We are 
also trying to hasten the supply of 
cylinders from Bombay and elsewhere 
where it is manufactured but the total 
manufacturing capacity of cylinders 
is not quite adequate.
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*293. DR. RANEN SEN:

SHRIMATI PARVATHI 
KMSHNAN:

WiU the Minister of CHEMICALS 
AND FERTILIZERS be pleased to 
state;

<a) the scheme, if any, drawn for 
expansion and diversification of 
foreign and Indian drug manufac­
turing companies;

(b) what concrete steps have been 
taken to implement that scheme; and

(c) what is the response of foreign 
•drug companies towards £he scheme?

THIS DEPUTY MINISTER IN THE 
MINISTRY O f  CHEMICALS AND 
TKKTHJZERS {SHRI C. P. MAJHI):
(a) to ft). Keeping in view the recom­
mendations of the Committee cm Drugs 
and Pharmaceuticals a new gpqg policy, 
to achieve a systematic and balanced 
growth of the drugs industry, is being 
«v*lv«L In the Meantime, two of the 
iBtfxyrtaet recommendations of the 
Committee relating to the production 
programme—viz., <i) identification 
butte drugs required for produoUen of 
117 essential formulations listed by the 
Committee, and (ii) assigning relevant 
lines of production for the public sec­
tor, Indian sector and open to all, in­
cluding the foreign sector has bee° 
drawn up and made known to the irw 
<dustry. Government expects good res­
ponse from all the sectors of the drugs 
industry after the total drug policy has 
been announced. From 1-4-1975, as 
many as 126 applications, including 22 
applications from foreign companies 
with foreign equity exceeding 40 per 
cent, have been received.

DR. RANEN SEN: In view of tbe
fact that the government does not ap- 
tpear to accept one of the main recom­
mendations of that committee, namely,
,taking over of multi-national corpora­
tions in the drugs and pharmaceutical 
industry, may I know whether any

pressure p r persuasion jjg being axex. 
cised on the multinational corporations 
who up tig  now wefaf only producing 
low tonnage Ugh value jne^teines^aeg* 
lecting the development of medjlcipes 
for certain types of troplcdl diseases1 
wMfch are hot found a& over the world? 
May I know whether this is being done 
so that the multi-national corporations 
may go into diversification of produc­
tion of such medicines which are re* 
quired for leprosy, etc.? .

THE MINISTER OF CHEMICALS 
AND FERTILISERS (SHRI P. C. 
SEtttt)': The hoit rtethber a’toem- 
ber of tiie ifathi £ommitte{fc I cpag^ 
ratulate him and ttye Hatlji Committee 
for the good work th£y have done in 
anUjnHng the ftfobleros. S o t 
suggesting remedies, you have mixed 
up many things and created more con. 
fusion than was prevailing before. 
Therefore, please do not think that it 
was a court award. It was a commit­
tee appointed for our guidance. You 
hawe submitted the neport and we are 
ejcamintaog it. Please do not jump to 
any famreactoing conclusion. The re­
port the .committee is yet to he 
taken up for consideration by the Cabi­
net sub-committee.

DR. RANEN SEN: I never asked 
whether the recommendations are 
being implemented or not. I wanted 
to know whether the foreign companies 
are being persuaded or pressurised to 
go into the research of drugs which <ire 
necessary for our tropical diseases 
like leprosy. That was my simple 
question

SHRI P. C. SETHI. The hon. member 
did make a remark that it is presumed 
that government is not going to accept 
the recommendations of nationalisation 
of multi-nationals. Hence I had to 
give that preamble to my answer. As  
far as leukoderma and leprosy are 
concerned, I would like the hon. mem­
ber to visit the Hamdard Dawakhana 
where they have found a complete cure 
for these diseases. They have progress 
sed very well and I had occasion to 
visit it a couple of days ago. So far




